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Fxpenditure on delegations sent abroad

9982 SHRI ARVINt) M PATEL: 
SHRI VEKARIA:

Will the Mimster of FINANCE 
be pleased to state:

(a) the number o f Government 
delegations sent abroad during the 
yeais 1972 and 1973;

(b) the purpose of their visit, the 
countries visited by them, the num­
ber of members in each of them and 
the amount spent on each of them 
including foreign exchange; and

(c) the total amount spent on these 
^legations, year^wfse?



175 Written Answers M AY 10, 1974 Written Answers 176

THE MINISTER OP STATE IN  THE 
MINISTRY OF FINANCE (SHRI K.
B. GANESH): (a) to (c). According 
to the information readily available, 
during the period from 1-3-72 to 
28-2-73, 646 delegations were sent
abroad, involving an expenditure of 
Rs, 92, 17,452 in Indian currency and 
Rs. 40, 91,624 in foreign exchange.
This does not include the delegations 
.sent from Ministry of Commerce.

The detailed information in regard 
to parts (a) to (c) is being collected 
from various Ministries/Departments 
and will be laid on the Table of the 
House as soon as possible.

De-controlling of cloth

*983. SHRI ARVIND M. PATEL: 
SHRI VEKARIA:

W ill the Minister o f COMMERCE 
■fee pleased to state:

(a ) whether there is any proposal 
to de-control the cloth which is sold 
"by the cooperatives at control rate; 
and

(b ) i f  so, the broad features there­
of?

THE DEPUTY MINISTER IN  THE 
MINISTRY OF COMMERCE (SHRI 
A  C GEORGE): (a). No, Sir.

(b ) Does not arise.

Indo-Soviet Trade

9984 SHRI SAMAR GUHA: Will
the Minister of COMMERCE be 
pleased to state:

(a ) whether the prices of raw ma­
terials, Soviet Union imported from 
India, is 20 to 30 times lower than 
the international market rate;

(b ) whether India has had to pay 
20/30 percent more for Soviet machi­
nery and industrial products and 
sometimes even treble than the pre­
valent international market prices;

(c ) whether the Ministry of Finan­
ce had gone deeper into the matter
to ascertain the facts about the 
allegations, and

(d ) i f  so. its effect on the inflation* 
ary trend on the Indian economy and 
other facts thereabout?

THE DEPUTY MINISTER IN  THE 
M INISTRY OF COMMERCE (SHRI 
A  C GEORGE, (a) and (b). Not Sir.

(c) and (d). Do not arise

Office of the custodian at Calcutta 
dealing with enemy properties

9985. SHRI SAMAR GUHA: W ill
the Minister of COMMERCE be 
pleased to state:

(a) whether an office of the Custo­
dian dealing with the properties dec­
lared as “enemy properties” during 
Indo-Pak war of 1965 lias since opened 
a branch office at Calcutta;

(b ) if so, when such office has been 
opened, the name of the persons who 
are wcharge of the office and li* 
objectives;

(c) whether any Notification ha' 
been issued to the newspapers of 
Eastern India 111 iegai <1 to the open­
ing of the branch office at Calcutta; 
■and

(d ) other facts, theieabout in rela­
tion to the status objective and func- 
lions of the new office at Calcutta’

THE DEPUTY MINISTER IN  THh 
MINISTRY OF COMMERCE (SHRI 
A C GEORGE) (a) to (d) The 
office of the Deputy Controller o\ 
Enemy Firms has been in existence 
at Calcutta since September 1965 
He was subsequently also designate 1 
as deputy Custodian of Enemy Pro­
perty These appointments were duly 
notified in the Official Gazette t 1 
India The present incumbent of the 
post is Shri H C Biswas, a senior 

officer of the State Bank of India on




